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O oA ‘864! 20“0

Date : 3.6,1991,

g

None present for the a'pplican't.' @

Mr,N.R, Limaye, Adwax upc,
Ordnance Factory, Ambajhari is
Present onhkehalf of Respondents,

At the request of Mr . Limaye
adjourned to 1 741391 for reply and




0.A.864/90. Date-1€7/7-9 1

None present for the applicant.
RespOrdents by shri s.B. Nande, Foreman,
Vigilgance, Ordnance'Pactory, Nagpur.

Respondents have filed the reply.
Theyx have undertaken to serve the copy on
the Rijemem applicant and file proof

thereof.

Adjourned to 244 september 1991 for
filing proof of service. ’

X?éputy Registrar.

A . N N SR -

v [ ,,'7~

e b wwiton 0 Q.A.864/90, ¥
G2 ion Seﬂrm() | J Date : 3.9.1991, }
x @PLCM q/\c‘& Neither the applicant nor his |
~ PdMJwMﬁS}eﬁe“’ advocate is present,
X? SR LVAC LA 1 1r.D.S. Khobragade, LIC, Vig.

- - - Sectdon, Crd. Fac., Ambajhari is

=9 } present on behalf of Respondents.

o

) - ‘ ‘ - Bespondents have served a copy

; of the reply on the applicant as
‘intimated to s by letter dtd.
19,7.1991., '

Since the reply of respondents
has been filed in the matter, the
matter has become ready for hearingq
However, it is not possible +to fix |
hearing date in the near future on
account of other old pending urgent .
matters. This matter is, thezrefore,l
o kept on Sine-~die list, ‘

lir Khobragade says that at the |
time of fixing the date of hearing }
L notice may be issued to liespondent |
| - No,3. Notice may also be issued to
' the applicant, i
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’ PER TRIBUNAL DZ. ”////7} :
As per direction of the |

Hon'ble Vice Chairman dsted _
24.8.93, the matter is taken : t

7
as per order dated ‘2)/? j?[[
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' Per Tribunal
time, this mateer

{Camp: Nagpur) |
is adjournsa for f4najl

{ .
} FOr want of
1

hearing | “4}.
~ 4in the week commencing f£rom o
f #F 11.04,1994, .
‘ , _ _
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